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(b^ if so, w hether the U.S.S.R. Gov­
ernm ent w ill make available the ne­
cessary equipment and technical 
assistance required in this connec­
tion?

The Minister of Industry (Shri 
Manubhai Shah): (a) Proposals to 
establish plants for the manufacture 
of basic drugs in the Public Sector 
are still under consideration of Gov­
ernment.

(b) Does not arise.

Madras Ltmgis

*679. Shri Abdul Saiam: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the names of the countries for 
which Madras lungts are exported; 
and

(b) the quantity and the type of 
lunpis exported so far during 1957- 
S8?

The Minister of Commerce (Shri 
Kanungo): (a) and (b). A statement 
is laid on the Table of the Lok Sabha 
[See Appendix III, annexure No. 4],

Salt

*880. Shri Rxfhunath Singh; Will 
the Minister of Commerce and Indus­
try be pleased to state whether the 
saltish water of Pongkong Lake m 
Kashmir, situated 100 miles east of 
Leh at the altitude of 14,000 feet has 
been examined for the purpose of 
preparing salt?

The Deputy Minister of Commerce 
and Industry (Shri Satish Chandra):
The "Jammu & Kashmir Government 
are, k  is understood, investigating the 
possibility of manufacturing salt 
from the water of Pongkong Lake.
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Model Rules on Maternity Benefits

*685. Shrlmati Renu Chakravartty:
Will the Minister of Labour and Em­
ployment be pleased to state;

(a) the number of States which 
have adopted the model rules on 
Maternity Benefit circulated by the 
Central Government; and

(b) whether the Government of 
West Bengal have made any amend­
ments to its Maternity Benefit Legis­
lation since receiving these rules?

The Deputy Minister of Labour 
(Shri Abid Ali): (a) Two.

(b) No. The matter is receiving 
their attention.

Bepdi Industrial Premises, M U ru

*688. Shri Tangamani: Will the
Minister of Labour and Employment
be pleased to state:

(jttw i) fw M r, * t  f a  w ? r ,

(a) whether the Government of 
Madras have forwarded a Bill to re­
gulate the conditions of work In




